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CORRIGENDUM
COURT NO. 01 
DIVISION BENCH- I 
HON'BLE THE CHIEF JUSTICE 
HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

NOTE: W.P.(C) 2208/2021, W.P.(C) 8052/2021, W.P.(C) 8497/2021, W.P.(C) 8605/2021 
AND W.P.(C) 8791/2021 LISTED FROM ITEM NOS. 16 TO 20 MAY BE READ AS UNDER:

AFTER NOTICE MISC. MATTERS

16 W.P.(C)-2208/2021
CM APPL. 6438/2021
CM APPL. 10932/2021
WITH W.P.(C) 8052/2021
W.P.(C) 8605/2021
W.P.(C) 8791/2021
W.P.(C) 8497/2021

INDIAN NEWSPAPER SOCIETY
V/s UNION OF INDIA & ANR.

PAWAN KUMAR BANSAL

OTHER DETAILS OF ADVOCATES:
PAWAN KUMAR BANSAL(BANSAL.PAWAN01@GMAIL.COM)(9650019547)(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
THE CHAIRMAN PRESS COUNCIL OF INDIA(CHAIRMANBPP-PCI@NIC.IN)(24368726)
(RESPONDENT)
MR T SINGHDEV(TANOODBHAV@GMAIL.COM)()(RESPONDENT)
PAWAN KUMAR BANSAL(BANSAL.PAWAN01@GMAIL.COM)(9650019547)(PETITIONER)
PAWANBANSAL(BANSAL.PAWAN01@GMAIL.COM)(9650019547)(PETITIONER)
MANISH MOHAN(MANISHMOHAN.CGSC.460.DHC@GMAIL.COM)()(RESPONDENT)
TANOODHAV(TANOODBHAV@GMAIL.COM)()(RESPONDENT)

17 W.P.(C)-8052/2021
CM APPL. 25038/2021
WITH W.P.(C) 8791/2021

ASHOK KUMAR NAVRATAN
V/s UNION OF INDIA & ORS.

VIJAY KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
ASHOK KUMAR NAVRATAN(VIJAYMDA@GMAIL.COM)(9455006714)(RESPONDENT)
VIJAY KUMAR SHARMA(VIJAYMDA@GMAIL.COM)(9455006714)(PETITIONER)
VIJAYSHARMA(VIJAYMDA@GMAIL.COM)(8076155012)(PETITIONER)
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
THE CHAIRMAN, PRESS COUNCIL OF INDIA(SECY-PCI@NIC.IN)(1123015797)
(RESPONDENT)
TANOODBHAV(TANOODBHAV@GMAIL.COM)(9999012345)(RESPONDENT)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

18 W.P.(C)-8497/2021
CM APPL. 26303/2021
WITH W.P.(C) 2208/2021

WORKING NEWS CAMERMAMAN ASSOCIATION
V/s UNION OF INDIA & ORS.

ASEEM MEHROTRA

OTHER DETAILS OF ADVOCATES:
ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
KURUP(OFFICE@KURUP.COM, SECY-PCI@NIC.IN)()(RESPONDENT)
PRESSCLUBKOLKATA(PRESSCLUBKOLKATA@GMAIL.COM, 
RAIPURPRESSCLUB1967@GMAIL.COM)()(RESPONDENT)
PRAJANANDA CHAUDHURI(PRAJANANDA.CHAUDHURI@GMAIL.COM)()(RESPONDENT)
PRESSLUMUMBAI(SECRETARY@PRESSCLUBMUMBAI.COM, VMRAJESH@GMAIL.COM, 
OUJODISHA@GMAIL.COM)()(RESPONDENT)
KOHLI(KOHLICD@GMAIL.COM)()(RESPONDENT)

19 W.P.(C)-8605/2021
CM APPL. 26634/2021

THE INDIAN NEWSPAPER SOCIETY
V/s PRESS COUNCIL OF INDIA & ANR.

PAWAN KUMAR BANSAL

OTHER DETAILS OF ADVOCATES:
PAWAN KUMAR BANSAL(BANSAL.PAWAN01@GMAIL.COM)(9650019547)(PETITIONER)
SINGH DEV(OFFICESINGHDEV1@GMAIL.COM)(9999012345)(RESPONDENT)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

20 W.P.(C)-8791/2021
CM APPL. 27367/2021
WITH W.P.(C) 2208/2021

INDIAN JOURNALISTS UNION 
V/s UNION OF INDIA & ORS.

ASEEM MEHROTRA

OTHER DETAILS OF ADVOCATES:
ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER)
V M RAJESH(VMRAJESH@GMAIL.COM)()(RESPONDENT)
PRESS CLUB (PRESSCLUBKOLKATA@GMAIL.COM, RAIPURPRESSCLUB1967@GMAIL.COM)()
(RESPONDENT)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
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CORRIGENDUM
COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

NOTE: W.P.(C) 1552/2025 LISTED AT ITEM NO. 49 MAY BE READ AS UNDER:

AFTER NOTICE MISC. MATTERS

49 W.P.(C)-1552/2025
CM APPL. 7595/2025
WITH W.P.(C) 15825/2023

RANJIT BAJAJ
V/s ALL INDIA FOOTBALL 
FEDERATION & ORS.

AKASH CHATTERJEE, VIDUSHPAT 
SINGHANIA, RENUKA SAHU

Listing 
Remarks:
AT 12:30 P.M.

OTHER DETAILS OF ADVOCATES:
AKASH CHATTERJEE(AKASH@ACHATTERJEELAW.IN)(9999347660)
(PETITIONER)
AIFF, UNION OF INDIA(AIFF@THE-AIFF.COM, ANIL.SG@THE.AIFF.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
VIDUSHPAT SINGHANIA(VIDUSHPAT@KRIDALEGAL.COM)(9953326784)
(RESPONDENT)
RENUKA SAHU(SAHULEGALINFO@GMAIL.COM)(9873628453)(RESPONDENT)

DELETION NOTE

1. FAO(OS)(COMM) 207/2024 AND FAO(OS)(COMM) 208/2024 LISTED BEFORE HON'BLE DB-VI 
AT ITEM NOS. 34 AND 35 RESPECTIVELY ARE DELETED AS THE DATE OF 05.03.2025  
STANDS CANCELLED.

2. RC.REV.195/2024 LISTED BEFORE HON'BLE MS. JUSTICE TARA VITASTA GANJU AT ITEM 
NO.57 IS DELETED AS THE SAME IS FIXED FOR 26.03.2025 FOR COMPLIANCE.

HIGH COURT OF DELHI REGISTRAR(LISTING)
04.03.2025


